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CP No. 19/ALD/2018, CA No.174/ALD/2017

Sri R.P.Agarwal, Advocate for the petitioner.
The present case is filed as Second Stage Motion petition,

which has arises out of Company Application No. 174/A1LD/2017 of this

Tribunal. The interim order in detail is recorded separately.
The petitioner is directed to make paper publication by giving
15 days time and further also issue notice to the Central Govt. to the

Secretary of Ministry of Corporate Affairs, RD, ROC and other Sectorial

authorities as directed in detajl order recorded separately.
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The matter to be listed on 8" February, 2018.
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H.r. Lnaturveas,

Date: 25/01/2018
Member(Judicial)
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Jyoti
(Stenographer)



